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NEU DELHI, THIS THE 17TH DAY OF 3ULY, 1997.
HON'BLE PIR. 3USTICE K.Pl.AGARUAL, CHAIRMAN
HON«BLE PIR. N.SAHU, WEMBER: (A) .; .

1, Hoshiyar Singh Ghanghas,
s/o sh«3eet Singh,
R/o House NO.305A, New Housing Board
Sector 13, Bhiuani (Haryana)

0
2. Sajjan Singh,

S/o Shri Ganga Ram,
r/o Vill. Dohki, P.O.Kitlona,

, Dist. Bhiuani (Haryana) .....
(BY AOyOCATE SHRI S.S, TiyARl)

y/ersus

Union of India - through

1. The Secretary,
Staff selection Commission,
Lodhi Road, Block No.12,
C.G.O. Complex, Neu Delhi.

2. Under Secreteyry (NR),
Staff Selection Commission,
Department of Personnel & Training,
Ministry of Personnel,
Public Grievances & Pensions,
Block No.12, Kendriya Karyalay Parisfeff,
Lodhi Road, Neu Delhi.

3. Asstt. Director (ENR)
Staff Selection Commission,

- Department of Personnel & Training,
Ministry of Personnel, Public Grievances &
Pensions, Block No.12,
Kendriya Karyalay Parisar,
Lodhi Road, Neu Delhi .....

Applicants.

Respondents.

ORDER

3USTICE K.MoAGARyALS

Heard the learned counsel for the applic^its on

admission.

2. This "case is .squarely covered by an order passed by

this Tribunal in O.A. No.881/97 (Satyabir Singh Vs. Staff

Selection Commission) decided on 21.A. 1997. Accordingly

for the reasons stated in O.A. No.881/97, this application

is hereby summarily dismissed,

(K.M.AGARUAL)
CHAIRMAN

(N.SAHU)
member(a)


